. No. RCD-10002 /1/2022-Regulatory-FSSAI
Food Safety and Standards Authority of India
(A Statutory body under Ministry of Health & Family Welfare)
(Regulatory Compliance Division)

NN ek ok

FDA Bhawan, New Delhi

Dated:g*“December, 20272
Office Order

Subject: Appointment of Designated Officer for Indian Railways under Section 36 of
| Food Safety & Standard Act, 2006 —regd.

In exercise of the powers conferred to the undersigned under Sub-section (5) of
Section 10 and Section 36 of Food Safety and Standard Act, 2006 read with Regulation
1.2.1 (1) of Food Safety and Standards (Licensing and Registration of food Businesses)
Regulations, 2011, the following officer is hereby appointed as Designated Officer for the
area mentioned against his name under Indian Railways in partial modification of the

previous order bearing no. 1 (42) 2011/Railways/FSSAI| dated 19.06.2013, with immediate
effect until further orders:

| Name of the Officer I Area of Jurisdiction ' |
r Dr. Vinod 'Rathod s e e

‘South Western Railways

=

(S. Gopalakrishian)
Chief Executive Officer, FSSA|

L

=—— — — ——— —

——ee =

Copy to:

1. Executive Director/Health (G) & Ex-Officio Additional Food Safety Commissioner,
Railway Board, Ministry of Railways, Rail Bhawan, New Delhi.
PPS to Chairperson, FSSAI

Commissioners of Food Safety of All States/UTs
Dr. Vinod Rathod, Sr. Medical Officer, concerned officer.

All Divisional Heads/Central Licensing Authority/ Central AOs of FSSAI
. CITO- with a request to upload the order on FSSA| Portal.

> AW N



